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Shri 8 N, Chaturvedi: How is it,
when the hon. Minister says that
fthe:e import licence formg are as
good as currency notes, no check was
kept on them and this racket or this
theft wag only detected......

Mr. Speaker: Currency notes can
also be stolen.

Shri 8. N. Chatarvedi: How was it
that this came to their notice only
after a year or so?

Shri Manubhal Shah: Sir, when
thefts take place even from a well
locked up treasury, theft of forms like
these, which are in use continuously
like currency notes, where some for
are written, sume books a.e lying on
the table and things like that and
some people tear off and take some
forms away, it can only be noticed
when the whole thing ig done, when
the forms stolen are actually made
use of.

Shri Warior: May I know whether
the persons involveqd in this racket are
the usual import licence holders or
somebody else who have gperated
through the usual licence holders?

Shrl Manubhai Shah: Out of more
than 7 lakhs to 10 lakhs people hold-
ing import licences, whether a parti-
cular licence holder is a thief or not
we cannot suspect. What we can say
is that the few people who are in
volved in this will be brought to
book.
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Foreign Trade

+

*181. Shri Prakash Vir Shastri:
Shrimati Sharda Muakerjee:
Shri Jagdev Singh Siddhantl:
Bhri 5. M. Banerjee:
Bhri Yashpal Singh:
Bhri P. C. Borooah:
Shri D. C. Sharmm:
Shri Sidheshwar Prasad:
Bhri P. R. Chakravertl:
Shri Bhiv Charan Gupta:

Will the Minister of Commerce be
pleased to state:

() whether it is a fact that stag-
nant exports and increased imports
recently have been responsible for a
deterioration in Indis's foreign trade;

(b) if so, its impact on the balance
of trade and payments; and

(¢) the further steps taken to im-
prove it?

The Minister of Commerce .(Bhri
Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the House,
[Placed in Library. See No. LT-5130/
85].
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Shri P. C. Borovah: Last year the
country spent Rs. 425 crores more om
imports than what it earned by way
of exports. May I know whether
this matter was referred to the Im-
port Substitution Committee; if 8o,
what their recommendations are and
the Government's decision thereto?

Shri Manubhal Shah: The Impord
Substitution Committee can only cud
out imports of items which are pro-
duced in the country or which can
be produced in the country. Bup
when foodgrains are to be imported
to the extent of Rs. 300 crores and
o0il and wvarious other things have
also to be imported over and above
our defence requirements, naturally
the Import Substitution Committee
cannot hold up the whole thing.

Shri P. R. Chakraverti: May 1
know whether the discrepancy be-
tween the anticipated and actual fig-
ures of exports is caused by
the fact that exports of commodities
through the different ports in  the
country are taken into account as
exports as such?

Shri Manubhal Shah: There is no
relationship between the two. What
the hon. Member is perhaps referring
to is the actual figure of realisation
as reported by the Reserve Bank
and DGCI. That is a minor differ-
ence that occurs in the case of every
country in the world. Here also the
figures given by the Reserve Bank
are sometimes higher and some-
times lower by Rs. 10 crores or so.
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Shrimati Savitri Nigam: How far
is this correct that one of the rea-
sons for the downward trend in our
export earnings is also the decrease

in the price of raw materials in the
world market?

Shri Manubhal Shah: What the
hon. lady Member says is normally
correct, Sugar is an obvious exam-
ple. 1t was selling at pound 107 per
%on last year, that is, about Rs, 1,400.
Today the world price is Rs. 250. It
has sunk to that exient. So also is
the case of iron ore. While thit is
one of the factors, by and large the
real answer is more production being
made svailable for exports.
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Shrimati Renuka Ray: Has the
Minister instituted any enquiry as
to how {ar the discrepancy is due
to certain fraudulent procedures in
regard to import entitlements and
who is actually responsible for this?

Shrl Manubhal Shah: There is
hardly any relationship between the
small value of import entitlement
and the need to grow exporis pheno-
menally, even beyond what we have
achieved in the last three years. As
I mentioned in the statement, in-
creasing it from Rs. 000 crores to
over Rs. 800 crores or 850 crores was
not & small task and our exporters
have done it. Regarding the misuse
of a minor value of import entitle-
ment, for the last seven or eight
years we have made some broad esti-
mates and scrutiny on that also. Out
of the total export of more than
Rs. 4,000 crores for the last seven or
eight years the value of abuse or
non-realisation is about Ra. 6.87 crores
{Rs. 6 crores and 87 lakhs) which is
much less than the average of any
other country in regard to nom-reall-
sation,

Shri Hem Barua: 1Is it a fact that
during the recent crisis on  account
of Pakistani aggression due to facls
like dislocation of shipping, impound-
ing of cargoes and general insecurity
in the country our exports registered
a further decline as compared to
our exporis during September of ear-
kier years? What is the volume of
our export during the crisis?

Shri Manubhal BShah: When fthe
hostilities began in September we
were afraid that there will be a large-
scale fall in our exports because of
the impounding of cargoes, because
of the ships being detsined and large
quantities of tea and jute being con-
fiscated and frozen by Pakistan, be-
cause of bombing and various other
reasons. But, thanks to the dock
workers and shipping and port au-
thorities and the wvigour of the ex-
porters, the exports in  September
were practically of the same order,
namely, Rs. 70:8 crores ss compared
to Rs. 728 crores last year.
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Shri Manubhai Shah: It is a sug-
gestion for action.

Shri U. M. Trivedi: It will be a
good thing for the country to know
what retaliatory measures the Gov-
e:nment have taken to reimburse us
tor the losses sustained by the seiz-
ing of these goods by Pakistan.

Mr. Speaker: That statement was
made by Shri Raj Bahadur.

Shri Hem Barua: We want a reply
by Shri Manubhai Shah.
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Shri  Venkatasub-

Mr. Bpeaker:
baiah.

Shri P. Venkatasubbalah: We find¥
from the note that has been given
by the Ministry that the decerase in
our expo:ts is due to the decrease in
the production of agricultural com-
modities. May I know whether the
Government proposes to rationalise
both imports and exports, for  ins-
tance, by importing more chemical
fertilisers to boost up  agricultural
production? What is the Government
doing in that direction?

WSO AEAT  WIT ¥ & wgh
L

Shrl Manabhai Shah: The import
of fertilizers is much larger than in
the past.

Property of Indians taken over by
Pakistan ang vice versa

*182. Shri Shree Narayan Das: Will
the Minister of Commerce be pleased
to state:

(a} the nature and extent of pro-
perty both immoveable and moveable
owned by the Pakistani nationals,
taken over by Government as a
sequel to the India-Pakistan conflict;
and

(b) the nature and extent of such
property of Indians taken over by the
Pakistan Government?

The Depuly Minister in the Ministry
of Commerce (Shri 8 V. Rama-
swamy): (a) Orders have been issued
vesting in the Custodian of Enemy
Property in India all immoveable and
certain categories of moveable pro-
perties belonging to or held by or
managed on behalf of Pakis-
tani pationals. A statement indicating
the properties in these categorieg so
far taken over by him is laid on the
Table of the House. A large number
is, however, in the process of being
taken over,





